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Rahul Khurana <rkhuranalegal@gmail.com>

Service of reply to IA No. 252 of 2026 in OA No. 444 of 2023 titled 'Paryavaran
Vikas Sangh Versus State of Haryana & Ors.'
1 message

Rahul Khurana <rkhuranalegal@gmail.com> 15 July 2026 at 19:33
To: sanjay@eldfindia.com

Dear Sir, 

Please find attached the reply on behalf of Respondent No. 5 (HWRA) to the IA No. 252 of 2026 in OA No. 444 of
2023 titled 'Paryavaran Vikas Sangh Versus State of Haryana & Ors.' 

This email may kindly be treated as due service.
Thanking you,  

Regards,
Rahul Khurana,
Advocate-on-Record
Supreme Court of India
Mobile No. 9811894060
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